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• 	 CENTRAL ADMINISTRATIVE TRIOUNAL 
GUWAHATI 3ENCH 	: GUWAHATI - 5. 

MISC PETITION NO 	 (IN O.A.  
REVIEW APPLO NOO 	 IN O.A. 

CONT. PETITION NO.. 	 (IN O.A. 

_APPLICANT(S) 

\JRS. 

- DV OCA TE FOR APP LICA NT. 

ADVOCATE(S) FOR  
RESPONDENTS, 

OFFICEOTE DATEI: O SE.R  

12.12.94 None present for the applicant. 
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Adjourned to 19.12.1994. 
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19.12.94' 	 None.. is present for the applicant. 

On the last occasion also non.e was present. 

As a last chance adjourned to 11.1.1995. 
0 	

: No interim order. 

PH.. 
Vice—Chairman 

Member 

1 




